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THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATH!): 
(a) Government conducted a cost 
investigation into selected representa-
tive collieries in all the coalfields with 
a view to assessing the impact of the 
recommendations of the Wage Board. 
No colliery of the National Coal 
Development Corporation was, how-
ever, casted.. 

(b) and (c). The infonnation is not 
readily available. 

DIsMISSAL OF WORKERS IN WEST BENGAl. 
COLLIERIES 

·758. DR. RANEN SEN: Will the 
Minister of LABOUR A1I.'D REHABI-
LITATION be pleased to state: 

(a) whether i·t is a fact that in 
certain collieries like Ratibati. Kuardi 
and Babiso1e collieries in West Bengal. 
there has been dismissal of workers 
on a qe scale; 

(b) if so, reasons therefor; and 
(c) the steps taken by Government 

to stop such dismissal? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATH!): 
(a) No. 

(b) and (c). Do not arise. 
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PURCHASE m' FOODGRAINS BY FOOD 
CORPORATION OF INDIA IN HARYANA 

*760. SHRI D. N. PATODIA: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased to state : 

(a) the rate at which the procure-
ments of foodgrains are. being made 
by the Food Corporation of India in 
Haryann; 

(b) the experience of the Corpora-
tion to make direct purchase from the' 
growers; 
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(e) how many centres have been set 
up for the purpose of direc:t purchase; 
and 

(d) whether the proeurement is 
progressing satlsfactoriiy? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICUL-
TURE, CO.l4MUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
ANNASAHIB SHINDE) : (a) The rates 
per quintal at which the Food Cor-
poration of India is purchasing food-
grains in Haryana are:-

Wheat (superior) Rs. 77 to Rs. 83 
Wheat (ordinary 

and Mexican) Rs. 72 to Rs. 77 
Maize Rs. 55 to Rs. 58 
Bajra Rs. 54 to Rs. 57 
Barley Rs. 50 to Rs. 55 

(b) Growers bring their stocks of 
foodgrains in mandies where they are 
sold by open auction. The Corporation 
makes purchases by participating in 
bidding at the auction. No difficulty 
has been experienced in the purchase 
of maize and bajra but the stocks of 
wheat and barley were generally 
found heavily weevilled and infested 
and such stockg are not purchased by 
the CorporatloD. 

(c) Initially the Corporation started 
purchases at 62 centres but these were 
reduced to 14 as arrivals at the other 
48 centres were very poor. 

(d) Considering that the Corporation 
entered the mRrket only from en<.l 
December, 1967 and the fact that this 
is the fag-end of the rabi season, the 
procurement cannot be said to be 
unsatisfactory. 

CROP LoANS TO FARMERS 

°761. SHRI MANIBHAI J. PATFL: 
SHRI R. S. VIDYARTHI: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state : 

(a) whether the scheme to provide 
crop loans to farmers through Credit 
Banks in Colmbatore has been studied 
by Government; 

(b) if SO, whether the scheme has 
been found useful as an incentive and 
encouragement for the farmers: and 

(c) whether similar schemes are 
proposed to be introduced in Madhya 
Pradesh and elsewhere in India for the 
benefit of the farmers in the whole 
country ? 

THE MINISTER OF STATE I~ THE 
MINISTRY OF FOOD, AGRICUL-
TURE, COlVuVIUNITY DEVELOP-
MENT AND COOPERATION (SHRI 
M. S. GURUPADASWAMY) : (a) and 
(b). The Cooperative Institutions in an 
the Districts of Madras Slate including 
Coimbatore have adopted the CroP 
Loan System of financing the cultiva-
tors. There has been no special study 
of the functioning of this syatem of 
finance in Coimbatore district by the 
Central Government. The general 
experience, however, is that the crop 
loan system, being a production orien-
ted system of finance, suits the needs 
of the farmers. 

(c) Crop loan system has been intro-
duced in all the States (except Nag&-
land) in the country. 

SUBSIDVONFERTILISERS 

·762. SHRI MOHAN SWARUP: Will 
the Minister of FOOD AND AGRI-
CULTURE be pleased to state: 

(a) whether a major part of the 
subsidy on fertilisers produced indi-
genously has already been withdrawn 
by Government in the light of recom-
mendation made bv the Agricultural 
Prices Cornmis.'lion; 

(b) whether Government are aware 
that in the prevailing circumstances, a 
Working Group on Intensive Agricul-
tural Programme, has suggested conti-
nuation of the subsidy on fertiliser.;: 
and 

(c) If so, th~ reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF rooD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SIlRI 




